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:IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERASAD

DATE __OF _OROER__: 25-08-1997,
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Batueen :-

M.Anjaneyulu

se¢ Applicant

And

Union of'India rep. by 3

7. Chief Ppst Master Genaral,
Andhra Pradesh Postal Circle,
Hyderabad.

2. Director of Postal Services,
Office of Post Master Genaral,
Kurnool Postal Region, Kurnool.

3. The Superintendent of Posgt Offices,
‘Proddatur Postal Division, Proddatur.

4. G.Naga Munnemma

+«se+ REspondents

Ly

Counsel for the Applicant : Shri K.S}R.Anjanayulu

Counsel for the Respondents Shri V.Bhimanna, CGSC

CURAM:

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)

(Order per Hgon'ble Shri R.Rangarajan, Member (A) ).
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Purther action was taken to finalise the =lection. Respondent

|-
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(Order per Hon'ble Shri R.Rangarajan, Member (R) ).

Heafd Sri K.5.R.Anjanayulu, cdunsgl for tha applicant
and Sri N.R.Devaraj for Sri V.Bhimanna, standing counsel for the

respondent s,

2. The applicant in the 0.A. is an aspirent for the post
of EDBPM, Pallavolu Villiage, Chapadu Mandal of Cuddapah District.
The applicaﬁt submits that the notification for filling up.this

post by a regulaf candidate was issuedon'?-é-gs (Annexure~1*page-8
to t he 0OA) and he has been asked ‘to submit his-original certifi-
cates/documents to ASPO, Proddatur (North) by verification ietter

No.B=3/198 dt.6~-4-1995 (Annexure=-2 page-11 to the OA). On that no

No.4 is also an aspiring candidate for the ssid post.

3. This 0.A. is filed mfaying for a direction to tha

resppndents'to finalise the sslsction to the post olePM, Pallavoly

Village,Proddatur Postal Division on the basis of merit on regular

basis thereby terminating the continuation of Respondent No.4 on i

‘provisifinal basis.

4, ] The prayer in this 0.A. js to finalise selection
early. The learnsd counsel for the respondents also submitted
that a direction ﬁay be given to Respondent No.3 to finalise

.selection on regular basis.

In the result, tne respondent No.3 is directad to

finalise théLseléction tor the post of EDBPM, Pallavolu ﬁiliage,
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e " Original applicstion ordered accordingly. No
" order as to costs. . )
(R .RANGARAJAN)
Mamber (A)
DAted: 25th August, 1997, ) ) V ™

Proddatur Postal Oivision expedetiously within a period ef four

;_ 3 -

months from the date of receipt of a copy of this order.

b Dictated i ' N

in Opsn Court.
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Copy to:
1. The Chief Postmaster General, @#ndhra Pradaesh Postal Circle,

. Hyderabad,'

2, Director of Postal Services, 0/0 Postmaster Genral,
‘Kurnool Postal Region, Kurnool.

3% The Supdt, of Post Offices, Proddatur Postal Division,
Proddatur,

4, One copy to Mr.K:S.R.Anjaneyulu;Advocate,CAT,Hydsrabad.
5+ One copy to Mr.V.Bhimanna, Addl.GGSC,CAT,Hyderabad,

6+ One copy to DJR(A),CAT,Hyderabad[

* 7. Onae duplicate copy.
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